\ 234
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SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.)............ /2003

(From the judgenent and order dated 01/04/2003 in CRLA 37/95
of The H GH COURT OF Al | ahabad AT LUCKNOW

STATE OF U. P. Petitioner (s)
VERSUS
Kl SHAN Respondent (s)

Wth Cl.MP. No 9821/2003 (c/delay in filing SLP)

Date : 17/11/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Petitioner (s)M. Jatinder K Bhatia, Adv. for
M. Shail Kumar Dwi vedi, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Del ay condoned.
| ssue noti ce.

| ssue bail abl e warrants.

(D. L. Chugh) (Vijay Aggarwal)
Court Master Court Master



